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 abolition  of  the  same  for  ungradation
 of  the  cxisting  telecemmunication
 system,  and  simitar  other  issues.  In
 view  of  the  special  gcophysical  position
 of  the  State  and  its  tiny  size  but  strate-

 gic  importance,  the  demand  for  special
 favoured  treatment  in  the  shape  of
 Central  financial  assistance  is  the
 minimum  the  State  of  Tripura  expect,
 ta  enable  it  to  march  alongside  other
 States  of  the  Union.

 I,  therefore,  uige  upon  the  Minister
 concerned  to  announce  Government’s
 decision  in  the  matter  of  abolition  of
 extra  14.5%  air  fare  for  the  passengers
 of  Tripura  or  grant  of  subsidy  of  the
 said  enhanced  rate,  efforts  to  upgrade
 the  existing  telecommunication  system,
 linking  of  Agartala  with  rest  of  the

 country  by  1ailway  system,  development
 of  roads  in  the  State  and  regarding
 schemes  for  generating  employment  in
 the  State  by  setting  up  tndustries.

 [Translation]

 (viii)  Need  for  a  Central  scheme  to  save
 the  flood  affected  people  ef  District
 Madhubani,  Bihar  ona  permanent
 basis

 SHRI  ABDUL  HANNAN  ANSARI
 (Madhubani)  :  Lakhs  of  families  have
 been  affected  by  the  floods  due  to
 breaches  at  several!  places  in  the  Kamla
 Balan  Dam  in  Madhubani  district  of
 Bihar.  I  would  like  to  draw  the
 Government’s  attention  to  this  tragedy
 and  request  them  to  make  arrangements
 forshifting  them  to  some  safe  place
 and  ensure  paymeit  of  compensation
 for  the  loss  suffered  by  them.  This
 devastation  by  floods  is  a  regular
 annual  feature  and  the  people  incur
 loss  of  life  and  property.  So,  ।  shall

 request  the  Union  Government  to  pre-

 pare  some  scheme  to  solve  this  problem
 “on  permanent  basis  so  as  to  relieve

 these  people  of  this  cecurring  loss,

 {  English]

 (ix)  Problems  faced  by  workers  emplo-
 yed  in  Bata  Shoe  Factory  -at
 Faridabad

 SHRI  NARAYAN  CHOUBBY
 )Midnapore):  Some  sixteen  hundred

 SRAVANA  17,  1907  (SAKA)  Matters  Under  310
 Rule  377

 workers  of  the  Bata  shoe  factory  at
 Faridabad  are  without  any  work,  with-
 out  any  salary  for  nearly  three  months,
 The  workers  are  not  on  strike,  the
 management  is  not  giving  the.  workers
 any  job  to  do.  The  management  ‘tried
 to  force  th®  packers  ‘to  do  the  job  of
 controllers.  The  controllers  salary  is
 more  than  that  of  packers.  It  is  an
 attempt  of  the  management  to  have
 indirect  retrenchment  and  bring  down
 manpower.  The  Management  refused
 to  give  job  to  the  workers  and  informed
 the  Government  that  workers  were  on
 strike.  But  actually  workers  are  daily
 giving  attendance  and  asking  for  jobs
 which  the  management  are  not  giving.
 The  D.C.  Faridabad  made  an  on  the
 spot  enquiry  and  found  the  workers  to
 be  at  the  place  of  duty.  But  even  then
 the  management  refused  to  give  job  to
 the  workers  nor  do  they  declare  a  lock
 out.  Not  only  that.  At  the  instance  of
 the  management  the  supply  of  ‘rations
 to  the  workers  has  been  stopped.  The
 Central  Labour  Department  should
 move  to  solve  the  prob'em  and  force
 the  management  to  start  production
 forthwith.

 (x)  Demand  for  थ  Vayudoot  Service
 from  Hyderabad  to  Bellary  and
 Raichur

 SHRIMATI  BASAVA  RAJSESWARI
 (Bellary)  :  This  is  to  bring  to  the  notice
 of  the  Government  the  need  for  extend-
 ing  the  Vayudoot  service  to  Bellary
 and  Raichur  districts  in  Karnataka
 State.  I  would  like  to  invite  the  atten-
 tion  of  the  Government  to  the  impor-
 tance  of  Hospet,  Bellary  and  Hampi
 (Vijay  Nagar  Empire  ruins),  Tunga-
 bhadra  Dam  and  Donimalai  Iron  Ore
 Project  of  National  Mineral  Develop-
 ment  Corporation.  Humpi  being  a
 historical  place  every  year  more  than
 10-150  tourists  are  coming  fiom
 foreign  countries  to  see  ths  Great
 Vijaya  Vithal  Temple  known  for  its
 sculpture  etc.  A  recent  survey  shows
 that  the  runway  seems  to  be  suitable,
 The  Karnataka  Government has  already
 requested  the  Central  Government  to
 start  the  Vayudoot  service  during
 October  and  November  of  this  year.  ।
 have  been  told  that  Dornier  2a8  Airs


